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I.T.A. Nos.248 &
305//C/2017

ORDER

Per CHANDRA POOJARI, ACCOUNTANT MEMBER:

These two appeals filed by different asseesees are directed against different

orders of the CIT(Exemptions), Kochi for the assessment year 2012-13.

2. At the time of hearing, the Ld. AR made a submission that the assessees are
not interested in pursuing these appeals and made an endorsement accordingly.

Hence these appeals are dismissed as withdrawn.

3. Inthe result, the appeals of the assessees are dismissed as withdrawn.

Pronounced in the open court on 01% March, 2018.

sd/- sd/-
(GEORGE GEORGE K.) (CHANDRA POOJARI)
JUDICIAL MEMBER ACCOUNTANT MEMBER
Place: Kochi
Dated: 01 March, 2018
GJ
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4. D.R., I.T.A.T., Cochin Bench, Cochin.
5. Guard File.
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